NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

COURT 111

NOTICE

The following matters listed on 15.07.2019 in Court No.-111 will stand over due to non-
availability of the Bench and may be taken up on 17.07.20109.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Yamini Bipinchandra Shah &Ors. Kishore Soni Isha Khanna
No. 250 of 2018 Vs.
Trimbak Estates Pvt. Ltd. & Ors.
Part Heard
2. Comp. App. (AT) Seasons Creation Pvt. Ltd. Sachin Sood Mahender Kumar
No. 381 of 2018 Vs. Bhardwaj
ROC, NCT of Delhi & Haryana
Part Heard
3. Comp. App. (AT) | Shri Lalit Aggarwal Karan Luthra Mukesh Rajput
No. 380 of 2018 V/s.
Shree Bihari Forgings Pvt. Ltd. &
Ors.
With
4. Comp. App. (AT) | Pramod Kumar Goil Harish Gaur Niyat Kohli (R-2)
No.23 of 2019 Vs.
Shree Bihari Forgings Pvt Ltd & Ors.
5. Comp. App. (AT) Chembra Peak Estates Ltd. K.Dushyantha Kumar | P.S. Singh
No. 36 of 2019 Vs.
Registrar of Companies, Karnataka.
6. Comp. App. (AT) | Mangala Investments Ltd & Ors. Harshit Agarwal
No.100 of 2019 Vs.
Canara Land Investments Ltd & Ors.
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